112 Written Answers to [RATYA SABHA] Unstarred Questions

Prototype Fast Breeder Reactor of 500 MWe is presently under advanced stage

of commissioning and is targeted to produce power in FY 2015-16.
Nuclear energy pricing policy

1231. SHRI AJAY SANCHETI: Will the Minmister of ATOMIC ENERGY be
pleased to state :

{a) the existing nuclear energy pricing policy;
(b) the per unit cost vis-d-vis prices of nuclear power in the country at present;

{c) whether Government proposes to review the price policy to make it consumer

friendly as well as to cover cost of production; and
{d) if so, in what manner Government proposes to achieve this balance?

THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY
(DR. JITENDRA SINGH): (a) The norms for tanffl of nuclear power are notified by
the Department of Atomic Energy (DAE) in consultation with the Central Electricity
Authority (CEA), as per the provisions of the Atomic Energy Act. The present norms
are based on cost plus principle and cover relevant costs. The present tariff norms
for nuclear power are based on recovery of relevant costs and a return on equity
of 15.5%, to be grossed up with normal tax rate applicable during each year of

the tariff period.

(b) The average tariff of electricity generated by the nuclear power plants in
the country for the vear 2013-14 is 271 paise per unit. The present nuclear power

tariffs are competitive with those of other electricity generating technologies.

{c) and (d) The norms for tariff are revised from time to time with a view to

make them competitive and viable for the consumer, while covering the costs.
NLCPR to North Eastern States

1232, SHRI SANTIUSE KUJUR: Will the Minister of DEVELOPMENT OF
NORTH EASTERN REGION be pleased to state :

{a) whether it is a fact that Non-Lapsable Central Pool of Resources (INLCPR)
funds are allocated to North Eastern States, if so, the details thereof;

{(b) the number of projects that have been retained and sanction from last three
years up to 31st March, 2015; and

{c) the details of retained and sanctioned project from last three years upto 31st

March, 2015, financial year-wise, State-wise and project-wise?



